
Annex 4 
 
 

List of Underbanked Districts (based on 2001 Population census) 
 
 A NDHRA PRADESH  A SSAM 

1.  ADILABAD 16. MORIGAON 
2.  ANANTAPUR 17. NAGAON 
3.  CUDDAPAH 18. NALBARI 
4.  KARIMNAGAR 19. SIBSAGAR 
5.  KHAMMAM 20. SONITPUR 
6.  KURNOOL 21. TINSUKIA 
7.  MAHBUBNAGAR  B IHAR 
8.  MEDAK 1. ARARIA 
9.  NALGONDA 2. AURANGABAD 
10.  RANGAREDDY 3. BANKA 
11.  SRIKAKULAM 4. BEGUSARAI 
12.  VIZIANAGARAM 5. BHAGALPUR 
13.  WARANGAL 6. BHOJPUR 

  7. BUXAR 
 ARUNACHAL 

RADESH P 
8. 

DARBHANGA 
1.  CHUNGLANG 9. GAYA 
2.  DIBANG VALLEY 10. GOPALGANJ 
3.  EAST KAMENG 11. JAMUI 
4.  LOHIT 12. JEHANABAD 
5.  LOWER SUBANSIRI 13. KAIMUR 
6.  TIRAP 14. KATIHAR 
7.  UPPER SIANG 15. KHAGARIA 
8.  UPPER SUBANSIRI 16. KISHANGANJ 

 A SSAM 17. LAKHISARAI 
1.  BARPETA 18. MADHEPURA 
2.  BONGAIGAON 19. MADHUBANI 
3.  CACHAR 20. MUNGER 
4.  DARRANG 21. MUZAFFARPUR 
5.  DHEMAJI 22. NALANDA 
6.  DHUBRI 23. NAWADA 
7.  

DIBRUGARH 
24. PASCHIMI 

CHAMPARAN 
8.  GOALPARA 25. PURBI CHAMPARAN 
9.  GOLAGHAT 26. PURNIA 
10.  HAILAKANDI 27. ROHTAS 
11.  JORHAT 28. SAHARSA 
12.  KARBI ANGLONG 29. SAMASTIPUR 
13.  KARIMGANJ 30. SARAN 
14.  KAKROJHAR 31. SHEIKHPURA 
15.  LAKHIMPUR 32. SHEOHAR 
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 B IHAR  J AMMU & KASHMIR 

33.  SITAMARHI 1. ANANTNAG 
34.  SIWAN 2. DODA 
35.  SUPAUL 3. KUPWARA 
36.  VAISHALI 4. POONCH 

 C HHATTISGARH  J HARKHAND 
1.  BASTAR 1. BOKARO 
2.  BILASPUR 2. CHATRA 
3.  DANTEWADA 3. DEOGHAR 
4.  DHAMTARI 4. DHANBAD 
5.  DURG 5. DUMKA 
6.  JANJGIR-CHAMPA 6. GARHWA 
7.  JASHPUR 7. GIRIDIH 
8.  KANKER 8. GODDA 
9.  KAWARDHA 9. GUMLA 
10.  KORBA 10. HAZARIBAG 
11.  KORIA 11. KODERMA 
12.  MAHASAMUND 12. LOHARDAGGA 
13.  RAIGARH 13. PAKUR 
14.  RAIPUR 14. PALAMAU 
15.  

RAJNANDGAON 
15. PASCHIMI 

SINGHBHUM 
16.  SURGUJA 16. SAHEBGANJ 

 DADRA & NAGAR 
AVELI H 

 K ARNATAKA 

1. DADRA & NAGAR 
AVELI H 

1. 
BANGALORE RURAL 

 G UJARAT 2. BIDAR 
1.  AMRELI 3. CHAMARAJANAGAR 
2.  BANAS KANTHA 4. GULBARGA 
3.  BHAVNAGAR 5. KOPPAL 
4.  DAHOD 6. RAICHUR 
5.  JUNAGADH  K ERALA 
6.  NARMADA 1. M ALAPPURAM 
7.  PANCH MAHALS  M ADHYA PRADESH 
8.  PATAN 1.  BALAGHAT 
9.  SABAR KANTHA 2.  BARWANI  
10.  SURAT 3.  BETUL 
11.  SURENDRANAGAR 4.  BHIND 
12.  DANGS 5.  CHHATARPUR 

 H ARYANA 6.  CHHINDWARA 
1.  FATEHABAD 7.  DAMOH 
2.  JHAJJAR 8.  DATIA 
3.  JIND 9.  DEWAS 
4.  KAITHAL 10.  DHAR 
5.  MAHENDRAGARH 11.  DINDORI  
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 MADHYA PRADESH MAHARASHTRA 

12.  EAST NIMAR 13. JALNA 
13.  GUNA 14. KOLHAPUR 
14.  HARDA  15. LATUR 
15.  HOSHANGABAD 16. NANDED 
16.  JHABUA 17. NANDURBAR 
17.  KATNI  18. NASIK 
18.  MANDLA 19. OSMANABAD 
19.  MANDSAUR 20. PARBHANI 
20.  MORENA 21. SATARA 
21.  NARSIMHAPUR 22. SOLAPUR 
22.  NEEMUCH  23. THANE 
23.  PANNA 24. WARDHA 
24.  RAISEN 25. WASHIM 
25.  RAJGARH 26. YAVATMAL 
26.  RATLAM MANIPUR 
27.  REWA 1. BISHNUPUR 
28.  SAGAR 2. CHANDEL 
29.  SATNA 3. CHURACHANDPUR 
30.  SEHORE 4. IMPHAL EAST 
31.  SEONI 5. IMPHAL WEST 
32.  SHAHDOL 6. TAMENGLONG 
33.  SHAJAPUR 7. THOUBAL 
34.  SHEOPUR  8. UKHRUL 
35.  SHIVPURI MEGHALAYA 
36.  SIDHI 1. EAST GARO HILLS 
37.  TIKAMGARH 2. SOUTH GARO HILLS 
38.  UJJAIN 3. WEST GARO HILLS 
39.  UMARIA  MIZORAM 
40.  VIDISHA 1. LAWNGTLAI 
41.  WEST NIMAR 2. SAIHA 

 MAHARASHTRA NAGALAND 
1.  AHMADNAGAR 1. DIMAPUR 
2.  AKOLA 2. KOHIMA 
3.  AMRAVATI 3. MOKOKCHUNG 
4.  AURANGABAD 4. MON 
5.  BHANDARA 5. PHEK 
6.  BID 6. TUENSANG 
7.  BULDHANA 7. WOKHA 
8.  DHULE 8. ZUNHEBOTO 
9.  GADCHIROLI ORISSA 

10.  GONDIA 1. ANGUL 
11.  HINGOLI 2. BALANGIR 
12.  JALGAON 3. BALESHWAR 
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 ORISSA RAJASTHAN 

4.  BARGARH 18. KARAULI 
5.  BHADRAK 19. NAGAUR 
6.  BOUDH 20. PALI 
7.  DHENKANAL 21. RAJSAMAND 
8.  GAJAPATI 22. SAWAI MADHOPUR 
9.  GANJAM 23. SIKAR 

10.  JAJPUR 24. TONK 
11.  KALAHANDI 25. UDAIPUR 
12.  KANDHAMAL SIKKIM 
13.  KENDRAPARA 1. WEST SIKKIM 
14.  KEONJHAR TAMIL NADU 
15.  KORAPUT 1. CUDDALORE 
16.  MALKANGIRI 2. DHARMAPURI 
17.  MAYURBHANJ 3. KANCHEEPURAM 
18.  NABARANGPUR 4. NAGAPATTINAM 
19.  NAYAGARH 5. PERAMBALUR 
20.  NAWAPARA 6. PUDUKKOTTAI 
21.  PURI 7. RAMANATHAPURAM 
22.  RAYAGADA 8. SALEM 
23.  SONEPUR 9. THIRUVALLUR 
24.  SUNDARGARH 10. THIRUVARUR 

 PONDICHERRY 11. TIRUVANNAMALAI 
1. YANAM 12. VELLORE 

 PUNJAB 13. VILLUPURAM 
1. MANSA  

 RAJASTHAN TRIPURA 
1.  ALWAR 1. DHALAI 
2.  BANSWARA 2. NORTH TRIPURA 
3.  BARAN                           3.  SOUTH TRIPURA 
4.  BARMER 4.  WEST TRIPURA 
5.  BHARATPUR U TTAR PRADESH 
6.  BHILWARA 1. AGRA 
7.  BUNDI 2. ALIGARH 
8.  CHITTAURGARH 3. ALLAHABAD 
9.  CHURU 4. AMBEDKAR NAGAR 

10. DAUSA 5. AURAIYA 
11. DHOLPUR 6. AZAMGARH 
12. DUNGARPUR 7. BAGHPAT 
13. HANUMANGARH 8. BAHRAICH 
14. JALOR 9. BALLIA 
15. JHALAWAR 10. BALRAMPUR 
16. JHUNJHUNU 11. BANDA 
17. JODHPUR 12. BARA BANKI 
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 U TTAR PRADESH  U TTAR PRADESH 
13.  

BAREILLY 
56. SANT RAVIDAS 

NAGAR 
14.  BASTI 57. SHAHJAHANPUR 
15.  BIJNOR 58. SHRAVASTI 
16.  BUDAUN 59. SIDHARTHANAGAR 
17.  BULANDSHAHR 60. SITAPUR 
18.  CHANDAULI 61. SONBHADRA 
19.  CHITRAKOOT 62. SULTANPUR 
20.  DEORIA 63. UNNAO 
21.  ETAH  W EST BENGAL 
22.  ETAWAH 1. BANKURA 
23.  FAIZABAD 2. BARDDHAMAN 
24.  FARRUKHABAD 3. BIRBHUM 
25.  FATEHPUR 4. DAKSHIN DINAJPUR 
26.  FIROZABAD 5. HAORA 
27.  GHAZIPUR 6. HUGLI 
28.  GONDA 7. JALPAIGURI 
29.  GORAKHPUR 8. KOCH BIHAR 
30.  HAMIRPUR 9. MALDAH 
31.  HARDOI 10. MEDINIPUR 
32.  HATHRAS 11. MURSHIDABAD 
33.  JALAUN 12. NADIA 
34.  

JAUNPUR 
13. NORTH 24 

PARGANAS 
35.  JHANSI 14. PURULIYA 
36.  JYOTIBA PHULE 

NAGAR 
15. SOUTH 24 

PARGANAS 
37.  KANAUJ 16. UTTAR DINAJPUR 
38.  KAUSHAMBI   
39.  KHERI   
40.  KUSHI NAGAR   
41.  LALITPUR   
42.  MAHARAJGANJ   
43.  MAHOBA   
44.  MAINPURI   
45.  MATHURA   
46.  MAU   
47.  MIRZAPUR   
48.  MORADABAD   
49.  MUZAFFARNAGAR   
50.  PILIBHIT   
51.  PRATAPGARH   
52.  RAI BARELI   
53.  RAMPUR   
54.  SAHARANPUR   
55.  SANT KABIR NAGAR   

Total No. of Underbanked Districts:- 375 
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	15.  Merger of branches
	16.  Closure of branches 
	Form of application for permission to open a new place of business or change the location (otherwise than within the same city, town or village) of the existing place of business under Section 23 of the Banking Regulation Act, 1949 - Banking Regulation (Companies) Rules 1949 Rule 12 Form VI

	 Annex 12
	(v) Third party advertisement on the ATM screens/Network, such as display of products of other manufacturers /dealers /vendors is not permitted.  However, there is no objection to banks utilizing the ATM screens for displaying their own products.
	Annex 13
	  
	Appendix
	List of Circulars consolidated by the Master Circular



